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In the Court of Hon’ble Mr. Justice, M. Venugopal Member (Judicial), and Hon’ble Dr. Alok Srivastava, 

Member (Technical)  
  

For Judgment 

 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

1 Comp App (AT) (CH) 

(Ins) No. 275/2023 

IA No. 850/2023 

Ashqiue 

Ponnamparamabath & 

Anr. 

Vs 

Vibin Vincent, 

Liquidator of Koyenco 
Autos Pvt. Ltd. 

Mr. Eshwar S  

 

Copy to: 

By the order of Hon’ble Member (J)  
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